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1-2-95 	 Heard Shri T.Rath for the a 

and Shri Ashok Misra for the respondents. 

It is not disputed that the 

applicant Shri Basanta Kumar £rakh rende 

Continuous service for more than two ye 

-as E.D.S.P.M, Ichhapur. Hi services were 

tezminated not on account of any inadequa 

perfonance of duties but entirely in pursuance 

of judicial orders. To that extent, the 

applicant's request deserves every cOflside -atjon. 

: He may now represent to the concerned Supei tenc3ent 

Of Post  Offices explaining the facts of h$ 

case, his past service,and the circumstancs 

leading to his removal. The Superintendent 

of Post Offices shall examine his represenatjon 

and consider his selection to any vacancy that 

may arise hereafter by taking into consideatjc.)n 

his past experience as per rules. 

Thus, the Original Applicat 

Ls disposed of. 

Mflber(Adrnn.) 


